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Mano j Kumar Chandra

S/o shri Mahesh Cha;dra,
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e o o o Applicant

Versus
L nion of Ingia, through
[he Secretary {'.o the Ministry of
Communication (Post) Lak Bhawan,
New relhi-]1]10001.

2; The Post Master Geheral
Kanpur Region, Kanpur=208001.

3 The Asst, Superintengentof post Offices,
- (west) Kanpur City,

(sri NB Ssingh, Advocate)
« « « oRespondents

QB DE & (bral)
Hon' b Qv al

This OA has been filed seeking a direction to
the respondents to fill up the post of EDIM siwan
Tanngry Sub Post Office, Kanpur (West) by calling
names of eligiple persons and consiger the name of
the agpplicant and those spormsored by the Employment
Exchange and if the applicant is found within the
zone of menit he._maycbe selected and appointed on
the post of EDDA Siwan Tannary Sub Post Office,
Kanpur (West),
2, The respondents have filed a counter affidavit

k{ and short counter affidavit in this case, In the
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counter affidavit they have mentioned that the applicant
had filed an application for withdrawing his candidature
for the post of EDDA Siwan Tannery sub Post Office,
Kanpur (West), A copy of the application of the
applicant to this effect is annexed to the short
couner afficdavit filed by the responcents in which such
a request has been made by the applicant, The gpplicant
has, therefore, withdrawn his candidature for the post
of EDDA Siwgn Tannary Sup Post Office, Kanpur (West),
Therefore, his OA is dismissed as having become
infructuous,

3% The interim or der operating in this case stands

vacated Theres shall be no order as to costs,
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